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.A. No. 161 of 2008

S.CSahoo.. ... Applicant

L B
Vi

Unton of lndia & Ore. ... Respondenis

Order dated: 6.01.2011

CORAM:
Hon ble Shn €. R Mohapatra, Member {A)
Hon ble Sho A K Patoak, | "

i Member (1)

Heard St A K Sshoo, 1.d Counsel for the

(g

applcant and Snt D K Behera, Ld. Additional Standing
Counsel appearing, {or the Respondents

By fhng 2 wemo dated 066012011 Mr
A Sahoo, Ld. Counsel for the applicant prays to withdraw
this O A

Praver allowed. Accordmgly, the O A stands

distmssed as withdrawan.
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